BEFORE THE HON‘BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0O.A.No. 11580F 2024

Fs

IN THE MATTER OF

7
News Item titled "Indus River Dolphins in Troubled Waters” published in Mongabay
dated 15.08.2024

i€

VERSUS

Central Pollution Control Board &Ors.... ... Respondents

Sr. Particulars Date Pages
No.

1. | Reply by way of Affidavit of Basanta Raj Kumar, { |4-£.2026 1-11
IFS, Chief Wildlife Warden, Punjab on behalf of
Respondent No. 7 in compliance to the order dated
(09.02.2026.

2. Annexure R- 1 Notification No. 34/13/2017-FT-| 29.08.2017 l'),
5/1052756/1 dated 29.08.2017 declaring Beas

Conservation Reserve.

3. | Annexure R- 2 A true copy of Notification no. | 08.03.2019 | 13-15
34/10/2019-Ft-5/1171 dated 08.03.2019.

4, 1| Annexure R- 3 Minutes of the Meeting of Punjab - 16-22
State Wildlife Board dated 20.07.2023.

5. |Annexure R-4 A true copy ofNotification no. - 23
34/13/2017/FT-5/1301112/1 dated 21.08.2018.
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6. | Annexure R- SffA true translated copy of Letter No. | 16.04.2026
22 dated 16.04.2026 regarding ecological flow with 24-26
BBMB/ Department of Water Resources.

7. | Annexure R- 6 Photographs - 27

8. | Amnexure R- 7Photographs of awareness - g
programme.

9. | Annexure R—8{T Copy of the plan for dolphin - 2034
population estimation exercise (2026) under Project ' ‘
Dolphin

10. | Annexure R- 9 Photographic evidence of fish - 35
stocking activities

11. | Annexure R- 10 Minutes of the 3rd meeting of the - 36-40
Punjab State Wetland Authority dated 25.09.2025.
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BEFORE THE HON‘BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0.A.No. 1158 OF 2024

News Item titled "Indus River dolphins in troubled waters" appearing in

Mongabaydated 15.08.2024...... (Tribunal on its own motion)

VS

1. Central Pollution Contro! Board

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
Phone No: 011-43102030

E-mail: msch.cpeb@nic.in .

. Ministry of Environment, Forest and Climate Change, Through its Member

Secretary

Integrated Regional Office, Gandhi Nagar, A-Wing 407 & 409, Aranya Bhawan,
Near CH-3 Circle, Sector-10A, Gandhi Nagar 382010

Phone No: +91-9414028806

E-mail: iro.ganhingr-mefcc@egov.in

. National Mission for Clean Ganga, Through its Director General

NMCG, 1 Floor, Major Dhyan Chand National Stadium, India Gate, New Dethi-
110002
Phone No: 011-23049528

E-mail: dg@nmeg.nic.in

. Ministry of Jal Shakti, Through its Secretary

6th Floor Cabin, Shram Shakti Bhawan, Rafi Marg, New Delhi -110001Phone
No: 011-23715919

E-mail: secy-mowr@nic.in

. Wildlife Institute of India, Through its director

Wildlife Institute of India, Post Box # 18, Chandrabani, Dehradun248 001

~Uttatakhand
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Phone No: 491 135-2640114-15

Email: dwii@wii.gov.in

. Chief Wildlife Warden, Himachal Pradesh

Forest Department(WildlifeWing), Talland Shimla, HP-171001
Phone No: 0177-2625205
E-mail: peccfwl-hp@nic.in

. Chief wildlife Warden, Punjab

Chief Wildlife Warden, Govt. of Punjab, Tower No. 2 IInd Floor, Forest
Complex Sec-68 Mohali-160068
Phone No: 0172-2298036

E-mail: ewlw.punjab@sify.com

REPLY BY WAY OF AFFIDAVITOFBASANTA
RAJ KUMAR, IFS,CHIEF WILDLIFE WARDEN,
PUNJAB ON BEHALFOF RESPONDENT NO. 7
COMPLIANCE WITHORDER DATED 9.2.2026.

I, Basanta Raj Kumar, IFS, Chief Wildlife Warden, Punjab, do hereby solemnly affirm

and state as under:

I. PRELIMINARY SUBMISSIONS

1.

That the above-mentioned matter is pending adjudication before this Hon'ble

Tribunal and is now listed for hearing on 19.05.2026.

That the present affidavit is being filed in compliance with the Order dated
09.02.2026 passed by this Hon'ble Tribunal, addressing the concerns arising

from the news item and the observations contained in the report of the Wildlife
Institute of India (WII).
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That the answering respondent most respectfully submits that the news report
published by Mongabay dated 15.08.2024 is based on an ex-parte appreciation of
facts and does not reflect the correct factual or administrative position, as no
opportunity was afforded to the State Government to present its official response.
It is further submitted that the report selectively highlights certain aspects while
campletely overlooking the substantial conservation measures, statutory
compliance, and continuous monitoring mechanisms undertaken by the State,
thereby rendering the conclusions drawn therein incomplete, one-sided, and

misleading.

That the State of Punjab has consistently adopted a proactive, science-based, and
precautionary approach for the protection and improvement of the natural
environment, including riverine and aquatic ecosystems. It is submitted that all
policy decisions and administrative actions are guided by the principles of
sustainable development, ecological balance, and inter-generational equity,
ensuring that conservation objectives are integrated with governance and

developmental planning.

That it is respectfully submitted that the Indus River Dolphin was historically
considered to have become locally extinct in Indian river systems after the early
20th century; however, its re-sighting in the year 2007 within the Harike Wildlife
Sanctuary was made by a Forest Department official during an official field
inspection, marking a significant ecological rediscovery. The presence of a small
population in the upstream stretch of the Beas River was subsequently confirmed
through scientific assessment in collaboration with WWF-India, thereby
establishing the continued survival of the species in India and forming the basis

for structured conservation measures undertaken by the State.
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That it is a matter of record that the Indus River Dolphin has been accorded the
highest degree of statutory protection by its inclusion in Schedule-I of the
Wildlife (Protection) Act, 1972, and it is specifically submitted that such
elevation was achieved through sustained efforts, scientific documentation, and
continuous coordination by the State Government with the Central Government
authorities. The State played a proactive role in providing empirical data, field
inputs, and policy recommendations, which significantly contributed to the

recognition of the species as one requiring the highest level of legal protection,

That the State Government has taken concrete and legally enforceable measures
by notifying an approximately 185 km stretch of the Beas River as the Beas
Conservation Reserve under Section 36A of the Wildlife (Protection) Act, 1972
vide Notification No.34/13/2017-FT-5/1052756/1 dated 29.08.2017 (Annexure
R-1)anddeclaring the Indus River Dolphin as the State Aquatic Animal vide
notification no. 34/10/2019-Ft-5/1171 dated 08.03.2019 (Annexure-2)and
thereby establishing a statutory framework for habitat protection, regulation of

activities, and conservation management within the said stretch.

That the State has further strengthened its institutional framework by establishing
the Punjab State Wetland Authority. The said Authority ensures scientific
planning, regulatory oversight, inter-departmental coordination, and effective
implementation of wetland conservation measures, including preparation and
approval of management plans, monitoring of ecological health and enforcement
of environmental safeguards, thereby placing Punjab at the forefront of wetland

governance in India.

That the answering respondent has adopted a zero-tolerance policy against illegal
activities affecting the river ecosystem, and it is submitted that mechanized sand

mining is strictly prohibited within the notified conservation stretch. Continuous
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patrolling, deployment of field staff, surveillance mechanisms, and establishment

of monitoring check-posts ensures strict enforcement.

That the Punjab State Wildlife Board, in exercise of its statutory powers,

imposed a complete prohibition on fishing activities within the Beas
Conservation Reserve vide its decision dated 20.07.2023 (ANNEXURE R-3). It

is further submitted that the said decision has been strictly enforced on the
ground through regular inspections, community engagement, and coordination
with local authorities, resulting in elimination of fishing-related threats within the
notified stretch. Consequently, no incidents of dolphin entanglement or injury
due to fishing nets have been reported, demonstrating effective compliance,

strong enforcement, and tangible conservation outcomes.

That the Indus River Dolphin, being a shy and elusive species, it is not frequently
sighted, which is a recognized biological characteristic. However, the
Department maintains a systematic and continuous monitoring protocol, and it is
submitted that only one mortality has been recorded to date, which upon
scientific examination was confirmed to be due to natural causes and not

attributable to any anthropogenic activity.

That the State is actively facilitating the implementation of Project Dolphin,
which is a Centrally sponsored initiative of the Government of India, and is being
implemented in Punjab in close coordination with State authorities. It is
submitted that under this project, a comprehensive population estimation exercise
is scheduled for the year 2026 using advanced scientific techniques such as
passive acoustic monitoring and visual transect surveys, in collaboration with
reputed institutions including the Wildlife Institute of India and WWF-India,
thereby ensuring scientific, evidence-based conservation and long-term

monitoring of the species.
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That the answering respondent submits that multiple policy, administrative, and
scientific measures have been instituted to ensure habitat integrity and regulation
of environmental flows. The department has been proactively working with the
Bhakra Beas Management Board to regulate water levels and ensure that
fluctuations are minimized to reduce their impact on the dolphin habitat. The
Working group for Environment Flows (E-Flows) concerning the Beas River was
constituted vide Punjab Government notification No. 34/13/2017/FT-
5/1301112/1 dated 21.08.2018 (Annexure R-4). This initiative aims to preserve
the River Beas and Harike’s ecological integrity and safeguard its aquatic life.
Further aBeas Integrated Management Plan has been approved by the Punjab
State Wetland Authority. In addition, coordinated action is undertaken with the
Punjab Pollution Control Board to prevent and contrel pollution. These measures
collectively demonstrate the consistent application of the Precautionary
Principleensuring that ecological protection and habitat sustainability remain

paramount.

I1. PARA-WISE RESPONSE & COMPLIANCE REPORT

A. HABITAT FRAGMENTATION & ENVIRONMENTAL FLOWS (Ref: WII

. Report Observations)

14,

That in response to the observations regarding alleged habitat fragmentation, it is
respectfully submitted that the habitat of the Indus River Dolphin in the State of
Punjab, particularly the Beas River stretch, has been duly protected and
statutorily secured by notification of the same as the "Beas Conscrvation
Reserve” under Section 36A of the Wildiife (Protection) Act, 1972 vide
Notification No. 34/13/2017-FT-5/1052756/1 dated 29.08.2017. The said

statutory notification provides a legally enforceable framework for protection,

Lo




100 7

conservation, and management of the said riverine ecosystem. A copy of the

notification is already annexed herewith as ANNEXURE R-1.

15. That with respect to maintenance of environmental flows, it is respectfully
submitted that the answering respondent has undertaken continuous and formal
institutional engagement with the Bhakra Beas Management Board (BBMB) and
the Department of Water Resources, Punjab, to ensure a scientifically regulated
discharge regime from Pong Dam. The objective of the said coordination is to
ensure maintenance of minimum ecological flow and adequate water depth
during lean and non-monsoon periods so as to sustain aquatic biodiversity,
including the Indus River Dolphin. A copy of the latest communication in this
regard, i.e., Letter No. 22 dated 16.04.2026, is annexed herewith as
ANNEXURE R-5.

That it is further respectfully submitted that the Department is engaged in
continuous technical collaboration with reputed expert institutions, including the
Wildlife Institute of India and WWF-India, for the purposes of adaptive habitat
management, scientific monitoring, and evidence-based conservation planning
through ongoing studies, research activities, field assessments, and technical
evaluation. The said collaboration ensures periodic review of ecological
conditions, identification of stressors, and formulation of corrective conservation

strategies.

B. REGULATION OF HUMAN ACTIVITIES & SAND MINING

17. That the answering respondent respectfully submits that the 185 Km Stretch of
River Beas extending from 52 Talwara Head to Harike Barrage has been notified
as Beas Conservation Reserve under Section 36 A of the Wildlife Protection Act,
1972 and any activity which is likely to adversely affect the ecological integrity

of Wildlife habitat including Commercial and mechanised sand Mining is
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_impermissible in Beas Conservation Reserve as per Wildlife Protection Act,

1972.

That it is further submitted that in areas falling outside the notified Conservation
Reserve, sand mining activities are permitted only in accordance with the
Sustainable Sand Mining Management Guidelines and are su'bject to prior
Environmental Clearance from competent statutory authorities under applicable
environmental laws. Such regulatory framework ensures that mining operations
remain environmentally sustainable and do not adversely impact the riverine

ecosystem.

That it is respectfully submitted that river-watch check posts have been
strategically established along vulnerable and sensitive stretches of the river for
continuous surveillance and enforcement. Further, joint enforcement drives are
regularly conducted in coordination with the District Administration, Police
Authorities, and Forest Department to curb illegal mining, unauthorized fishing,

and other prohibited anthropogenic activities affecting the river ecosystem.

That it is further submitted that in order to eliminate anthropogenic threats to the
Indus River Dolphin, the State Wildlife Board, Punjab, in its meeting held on
20.07.2023, imposed a complete prohibition on fishing activities within the Beas
Conservation Reserve. The said decision is being strictly implemented on the
ground through regular patrolling, enforcement actions, and community
sensitization. A copy of the minutes of the said meeting is already annexed
herewith as ANNEXURE R-3.

That it is respectfully submitted that all instances of violations, if detected,
including illegal fishing, unauthorized boating, or use of prohibited nets, are dealt
with strictly in accordance with law, and appropriate proceedings are initiated
under the Wildlife (Protection) Act, 1972, including seizure of equipment,

registration of offences, and prosecution before competent authorities.
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Photographs evidencing enforcement actions are annexed herewith as

ANNEXURE R-6.

C. COMMUNITY PARTICIPATION & CONSERVATION AWARENESS

24,

23.

26.

That it is respectfully submitted that the State has institutionalized community-
based conservation mechanisms by training and deploying approximately 150
local volunteers designated as "Beas Dolphin Mitras.” These volunteers fuinction
as community conservation stewards and act as first responders in cases of
dolphin stranding, illegal activity detection, pollution incidents, and other
ecological emergencies, thereby strengthening grassroots conservation

enforcement.

That it is further submitted that regular awareness and capacity-building
programs are being conducted in villages, schools, and fisher communities
located along the riverine stretch. These programs are aimed at promoting
conservation ethics, legal awareness under the Wildlife (Protection) Act, 1972,
and encouraging community participation in protection of aquatic biodiversity.
Photographs of such awareness activities are collectively annexed herewith as

ANNEXURE R-7.
D. BIODIVERSITY RESTORATION & PROJECT DOLPHIN

That it is respectfully submitted that a synchronized population estimation

exercise for the Indus River Dolphin is scheduled to be conducted in the year

2026 under the Centrally Sponsored Scheme "Development of Wildlife Habitats”

aligned with the national "Project Dolphin” initiative. The said exercise shall be
conducted using internationally accepted scientific methodologies, including
visual transect surveys and passive acoustic monitoring using hydrophones to
ensure accurate population assessment. The census plan is annexed herewith as
ANNEXURE R-8.
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That it is further submitted that periodic stocking of indigenous fish species,
including carp and catfish fingerlings, is being undertaken in a regulated and
scientifically managed manner to maintain ecological balance and ensure a
sustainable prey base for the Indus River Dolphin population. Photographic
documentation of the same is annexed herewith as ANNEXURE R-9,

That it is respectfully submitted that the Punjab State Wetland Authority, in its
meeting held on 25.09.2025, approved the Integrated Management Plan (IMP)
for the Beas Conservation Reserve for onward submission to the Ministry of
Environment, Forest and Climate Change (MoEFCC) under the National Plan for
Conservation of Aquatic Ecosystems (NPCA). The said IMP focuses inter alia on
habitat restoration, hydrological management, and prevention of siltation to
ensure ecological integrity of the river system. Relevant minutes are annexed
herewith as ANNEXURE R-10.

That it is further submitted that the Department is actively coordinating with the
Punjab Pollution Control Board (PPCB) for continuous monitoring of water
quality parameters, identification of pollution sources, and enforcement of
compliance by polluting entities in accordance with applicable environmental

norms.

Prayer

In view of the above, it is most respectfully prayed that this Hon'ble

Tribunal may be pleased to:

a)
b)

Take the present Reply/Status Report by way of Affidavit on record;

Pass appropriate directions to the concerned authorities, including BBMB,
Punjab Pollution Control Board, Department of Water Resources, and District
Administrations, for ensuring adequate ecological flow, protection of dolphin
habitat, and regulation of anthropogenic activities.
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c)  Issue such further directions as this Hon'ble Tribunal may deem fit for
strengthening conservation of the Indus River Dolphin;

d) Pass any other order(s) as deemed fit and proper in the facts and circumstances of
the present case.

Basanta Raj Kumar, IFS,
Chief Wildlife Warden,
Punjab.
Verified on this C}\?\C— day of May 2026, that the contents of above affidavit from
Paras 1 to 27 are true and correct to the best of my knowledge and as per information
derived from the official recard. No part of it is false and nothing relevant has been
concealed therein, . -, '

DEPGNENT

e

Basahta Raj Kumar, IFS,
Chief Wildlife Warden,
Punjab
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_ NOTIFICATION

No. 34/13/2017:Ft-5/ [ b ST 56 h Chandlgarh, dated tha .5‘--'?[3[)-01
wheregs the Government of Punjab Is of the opinion that due

to lts .ecological, Horal and faupal significance for the purpose of

protecting, propagating and developlng wildiife and agquatic fauna and fts

environment, the area mentloned In the following schedule should ba
declared as Beas River Conservation Reserve,

Now, therefore, |n exercise of powers conferred under Section
36-A of the Wildlife (Protection) Act, 1972, the Governor of Pumjab is

pleased to deciare the area of River Beas from 52 Head Talwara to Harike
Barrage as "

Conservatlon Reserve” from the date of issue of this
notification. .

The' provistons of sub section {2) of Sector 18, Sub Section
(2), (3) and (4) of section 27, Section 30,32 and clauses (k) and (¢} of
Sectinn 33 of the Wildlife (Protection) Act, 1972 as amended from time to

time shiall alsg apply to the Conservation Reserve being notified. Detail of
Area is given as.under: -

“River Beas with all [ks water channels from 52 Head Talwara

vo Harike Barrage including all Government’areas |r| River
Beas.

Himmat Singh
Special Chief Secretary, Government of Punjab
Department of Forests and Wildlife Preservation

Endst. No.34/13/2017-R-5/1 & 5 57 5] Enahargarn, dated the 29/ 5[%°1 7

A capy 'is forwarded to the following for Infermation and further
,aﬁcassary action: -

#rinclpal Chiaf Conservatar of Forests {(HoFF), Punjab.
- 2. Principal Chier Conservator of Forests (HAG+) and Chief Wildfife
Warden, Funjab,
3, Al 'Chiel' Canservitor of Fcrestﬁanﬂeruatur o'i"?nrcs“csf Hilitfalf!

4.  Oivisional, sforests  Officer {Territorlal),  Amrltsar, Jatandhar,
Ferozepur, G,’i.lrdaspur, Pathankat and Hoshlarur

Divisional Forests - Offfcar (Wildlife), Ferozepur, pathonkot and
Hoshlapur -«

w

1N
6. Depuly Commisslonar, Amrltsir, l(apurthala Ferozepur, Gurdasp
and Hoshlarpur, azEpUr:
7. .Senlor Superintendent of Police, Amrltsor, Kapurthala, Fer
Gurdaspur and Hoshlarpur,
8.

ed lo the
A copy with a spare copy of the notification 15 ;r;;‘;ﬂrt:e came 10
Cantrolier, Printing & Stationery, Punjab for pub Co Principal chie!
Government gazatie (through Nudal Officer ol
Canservator of Forests, Mohali.)
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o yspartmé““’ worests and A
Forest Range Officer

Wildlife Harike




pepiriment ol FOTLaLS and Wildhie rreservistion

[I”nrunt Ilm'y]:@G 13

Annexure R- 2

RS o o / Ly d
velo Al J/’/-“* / thanthgatde the loed 05;-féjf*;_?"o/?

- d

ROTIFICATION

bt pecturntion of  dndus  Rtlver  Dolphln {Plcrtaeniate
gunyrrlm: endaioe) vx Stale f\(_rlil[[lc Anhnasl of Funjnb.

SR I AN E NI T e i :
i faryisn lii II" li ""““'n':l"{l‘[i'“i" 1'"""' h.i,; !I“. "I“”illl

el ter W kTt I .
prensred feee Wbdlde g im 29 et Tockdoon 1.0 ander e

i River Dolplon

o Hinle Aguastic

sttt

pentnistip ol e bl Chied Mninter Prenbathe,

g gttt g birne T STTH
FRAEY e Mmoo here iy ol Lagtor?

arlrpal” o g ANHAE

Ny ghE i
Flom pesdinnw Bl e appaesd oi L Treed Blorgaster, fhangals

»‘.g

- A
1. Wosshinn Sunharin
Mrtehitpeaaal Clncd Beere el o, :
Voal Panjab

el Preintine Lad Uoetlistianssdenier, Lo
Foteats ol Whld il Proservation,

o 8f03/2607 -

irfeirersition nntl
[ Y SRR EE3T 1A MR A RN

Clisthtatl
Pateds O.E;jﬁ‘_} ~_I-«°’tﬁ/?’ regra st ool

. . - f ; e if )
ITERY -'\“.J-ﬁjf‘,fx?;{?i{/ﬁ/?‘é' e Chastiarlt dhiated
PP PO IOT UL oy

TEALA AL} Ttk .
Preareipad Beciulan el Alinedst, ot
o, Fageedd AMirnster, b

Jtris aabes T
(qenab

Speerrtary

CRpneed tamtreiaity,
e B ey

L
4 Al Ackebngoral O il Beenrtan A : ;
fer Grast o TIEISCEY af Phanate Ciangussinneey af Diveaont
RE Al tiead TH l}i'ifill'!.l§l*,"iii’o. Fule
1 Pypeesiny et el (WD DU Popyparls . :
T Proc sl et Cosservatos oof Pt ata (HnER) Tamab,
H RIS Chef Conersatent 1 Funears (Wililidel, Prgsih.
~d, L] whHide winden Al IR TL S
o Al Alemiben s b [rngaly Siate Pt fs Wikdlle
1; ; Ii I !l-‘lttf\.:i'i’:i o Prustyals Sate Wellinals Avthinitk,
R é:\‘i{ 2 hied Conseivati il Forent s Congervator ul Finents,
- i u " .
| t':i”;;[;nlt-.‘ CpppitinRInners el Rl Supmintendents eof
3 Y e ii} L
AT AR (UL R
. (b 1t ’* '1””; wpntte COE o) the puittiealing i forwnrded 1o
£, A vergn Wit g i T LR tranjnts Tur pubihention

o et '”‘:‘t
e 4TEe el her,

) e prpdne it e

thie sathit
ir‘

-

enry, Gavt. of Pungabs

pinsat] B 5 ;
Adhd el Waldlife Prese '“l““:l‘g.ﬁ

STUNG: frapesis

x ]

[ et LT

e ‘Y.,w.k Co\"a"

Cocr i &
?}est Range Officer
wildiife Harike

11 PETT LN SRR
(WS A N 2 L




107 14

Government of Punjab
Department of Forests and Wildlife Preservation

[Forest Branch]

NOTIFICATION
No. 34/10/2019-Ft 5/1171 ' Chandigarh, the dated 08/03/2019

Subject:  Declaration of Indus River Dolphin [Platanista gangetica minor] as

State Aquatic Animal of Punjab.

In pursuance to the recommendations made by the Punjab State Board
for Wildlife in its 2 meeting held on 1.2.2019 under the chairmanship of Hon’ble
Chief Minister, Punjab; Indus River Dolphin [Platanista gangetica minor] is hereby
declared as “State Aquatic Animal” of State of Punjab.

This issuing with the approval of Chief Minister, Punjab.

Sd/-
Dr. Roshan Sunkaria
Chandigarh. Additional Chief Secretary,
Dated 08-03-2019 and Financial Commissioner, Govt. of Punjab

Department of Forests and Wildlife
Preservation

Endst. No. 34/10/2019-Ft 5/1172 Chandigarh, dated 08/03/2019

A copy is forwarded to the following for information and necessary action:
Principal Secretary/Chief Minister, Punjab.
Private Secretary/Forest Minister, Punjab
- Chief Secretary, Punjab
All Additional Chief Secretary/Principal Secretary/Secretary to Government of
Punjab/Commissioner of Divisions. |
All Head of Departments, Punjab
Director General of Police, Punjab
Principal Chief Conservator of Forests (HoFF), Punjab.
Principal Chief Conservator of Forests (Wildlife), Punjab.
. Chief Wildlife Warden, All States/UTs.
0 All Members of Punjab State Board for Wildlife.

=

S P e N e W

True Typed Copy
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11.All Members of Punjab State Wetlands Authority.
12, All Chief Conservator of Forests/Conservator of Forests, Punjab
13. All Deputy Commissioners and Senior Superintendents of Police of Punjab

State.
14.A copy with a spare copy of the notification is forwarded to the Controller,

_ Printing & Stationery, Punjab for publication the same in Government gazette.

Sd/- --
Additional Secretary, Govt. of Punjab
Department of Forests and Wildlife Preservation

Tm(b&;j' .

Ww
Forest Range Officer

Wildlife Harike

True Typed Copy
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Minutes of the meating of Punjab State wWiig
on 20.07.2023 wnder the Chairmanship of life Boare hety
Minis.’ter, Punjab at his office rogm the Han‘gla Chief
The meetin
g of Punfab State w;
held on 20,07, ldlfe Boarg .
ok V.2023 under the chalrmanstip of Faiy'hle vias
Minister, Punfab. The list of participants is placed at ann Chvet
. EAUre-1
At thit outsel, Finang .
' clal Commissioner
1, H H F 5L
welcomed the Chief Minister, Punjab and other member: (F t;rcsLJ
. : 5 of Board,
Then, the Financlal Commissioner informed that the last m
¢ ecting

of The Punjeb Slale Wildlife Board was helo o 01.62.2019
Financtal Commissioner (Forests) presentad the

agenda of the maaling before the board as foliaws:

Minutes of the meeting ef the Punjab State

Wildlife Board held on 1.2.2019,
Finandal Commissioner {(Foresls} informed that

ltem Fo: 3.1

:ne minutes of the iast meeting of State Board for Wildhfe vras
nord 6 1,2.2019, The aunutas were circulated to all the memt:ass

snd ne comments were feceivad from them, Honcs, the minulsy

siand confirmed.

Ltem No: 3.2 Fizing of Quorum gf the State Soard fov

wiltilife

Financial Commissicnel (Forests) inform

mooth runming of widlile Julwvitivs In the stale,

gard has been constituted by lae Stair

Government a3 pec wuction 6 of the Wildlifie (pralection) A, IGER
22/Ft-5/2342 dated 2020122, &3

aide Mouheabun No. 33017202
{ Act, lhe Stale Wildhfe Boad i

um fucuding Lhe {uncliing v

= Bk
o

fogri Lhat Jor the s
the State wiidlife B

per Secton / of the sald

copprptiaed (o reguinte tho guar
He i

et wiew 1l almvy e et ] v pogsld W
W quarimn af Ste Boaid for Wikl including Cha

TIRUTATI

Chalunae atd ¢ ey alhitn v muoinbies.
. i e el
sl cebbalinn, Nopnl oo

s japhid,
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o memmern EPVRAT A Sl
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Item No: 3.3 Constitution of Standi
‘ ing ¢
State Board for Wildlila o

Fina ;
. neial Commissioner {Forests) inf
the wild Life (Protection) Act, 1972 has been s dln Ormad that
an Ed retnn" -
==y in

2022 and amendments hiave come ing foree from |

- e o] . . 5t Apri

znd unaer Section 6A of the Wildiife {Protection) amend Pﬂl 2023
- nament Act,

2022, @ provisi
2 provision has been made ty constitute -
Committee of State Board for Wildlife 8 Standing

In i '
e n s 'Ith of the above, Board was requested to
sttute & Stending Committee. After deliberation of th
- H :
proposal, spproval was given to constitute Standing committee
compnsing of Vice Chairman, Member Secretary and five u‘h';

members.

Ttem na; 34 Delegating tha powers of the State Board
for Wildlife. :
Financial Commissioner {Forasts) informed that

for effective menagement of Wildille activities, [mmediate

approval of State Soard for Wildlife is required for certain

developmental acrivities

carvation Reserves and Community Reservas.
ecisian and may remain

wsnich are to ba carned oul A

Can As many Issues
rgent naiure requiring immediate d
eting of the State Board for Wildlife. The

fmead that under Section 6A{1) of the
the State Boart for

are ol u
pending due t2 non-me
Hon'bic Board vas info
veilghie (Protect!un) Amendmént Act 2022,
wored to delegzte its duties and powars (0 the

viildiife 15 empo
Cablnet Minster, Forest and

Svanging Committee {under on'ble

yitglile Preservation).

Keeping
e matters of urgent palure wiurh rquile

aralion/ approval of Staie Board lor \Waldhife,
andling Computice lor consiglermg -

in view lhe above, the Board wig

przguusted 1At
wnpicchale consid

wnoute hiz delegaled (o the S)

and zperoving e sone.
Al deliheraticr, e Lioard approved the alave

MU GRE - !E

T
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Item Naot 3.5 Regarding

Item No:3.5.1  Delhi-Amritsar-Katra Expressway -

Junction of Jalandhar-l(apurthala Road to

Khojewal Village near Amritsar-Mehta Shej

Hargobindpur Junction Tank Km 319+4pg
to Km 362+42p Bﬁaratr_nala Project in
Punjab State under EPC Moda ~Regarding
approval of GAD (General Arrangement
Drawing) submitted for construction of
major bridge at Itm 354+688 on river Beas,
The Board was Informed by the Financial
Commissioner (Forests) that from km 1354056 to 3974712 krn of
Deihi-Ratra Expressway which includes green field connectivity to
Amritsar {starting at km 306+000 of Delhi-Katra Expressway and
ending at Amritsar-Ajnala Road NH354 for a total length of 99 km)
to Punjab.szaction, National Highways Authority of India, PIU,
Lugdhiana needed permission for constructlon of four bridges in
Beas river Conservation Reserve and Kail Bein Conservation
Reserve as part of develepment. Follpwing the approval of
Ludhiana's project proposal by the State Board for wildlife, as per
the recommendations given by the Standing Cemmittee of the
Wational Baard for Wildlife, the Wtdlife Mitigation Plan wag
approved by the Office of the Chlef Wildiife Warden. But how the
Natlonal Highways Authnrlty of Indla has sought permissiqn to
change the span arrongement while subraitting the general
srrangernont  drawing. Now they want to make the span
arrangernent  22:x37.5-2825 melers  Inclead of  Sx100=800

Fraftlpere,

I INs regard, tie Board was inlormed iy the
Craet wildhfs Harden, Punjah th

al ny por the guldelnes of Lthe
Goveriunenl of tdin,

h approval Tur the projects o be wanied
ot Cubteevnlinn [Lase) e Is no longer reguired (o e consderedd
by the Slanding Commitice af iy National Deard for Witdile
bbl:r:nuﬁ!: thus &,

LTHAT Goyesminony has lioan aktharizugl ’@
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Aftar del!beratlon, Board approved the
_];|:op05‘3d span arrangement as pey- General Al"rangement
prawing regarding change of span g5 Submittey py

National Highways Authority of India,

Itent No: 3.5.2 Bridge aver river Boas for widening ang
improvement of existing 2 tane to g lane
from Ghuman .(Ch: 54+000) to Pandori
villaga {Ch:B5-+500) section of NH-503A in -
Punjab State
The Board was informed by Financial

Commissioner (Forests) that Project NHS03A from Ghuman (Ch:
'54+000) to Pandoti village (Ch:85+500) section for widening and
improving existing 2 fanes to 4 lanes and relates to construction of
bridge over éxlsting NH-44 proposed Tanda Bypass in Punjab
State (deslgn length 2.350 ki to end of Tands Hoshiarpur Road
Prﬂposcd. project passes through Gurdaspur and Heshiarpur
districts in Punjab State, Total longth of proposed project is 33.85
km and the proposed allgnment is passing through the Beas River
Canservation Reserve (Ch: 68-918 to Ch; 67-817) in Hoshiarpur

District of Punjab Stata. \
‘ Since:  this—projestuds passing ) Ueoushndbg

Conservation Reserve, according to the guidelines of the
Government of Indla, the approval for the project to be carried
out In Conservallon Reserve Is no longer required to be considered
py Lhe Standing Coemmitiee of the National Board for Wildliie
hecause the State Government has been authorized.

After considering the above proposal,

foard approved this project,

Item No; 3,6 Concrete Lining of Notli Distributary RD
 B850-11800 (900 m) and Kalrala Minor RD
0-GGOU (1829.20 m) - Construction of Heatl
Regulator off I(nlt_rnla Minar in Dir Dosanih
Wildlife Soanctuary, Nabha, Patiala.
Flnanclal Commissioner {Forests) informed Lhe
Bodid et comro Itriny of kot Dstribulory wilh 10%: enhanced
Fpacily from /D 8850-11g00 (900 MUr.), Kakrala Mingr RO Q-
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G0N0 ( 1829.20 mtr.) - construction of Head rogulator of Kakralo
Minor in Bly Dosanfh Wildlife Sanctuary Including project proposal
ragarding wildlife Mitlgation-cum-Conservation Plan of 326.52
lakh has been submilted. The Board was Informed by the Chiof
wildhfe warden, Punjab that the project being inside the e
ghadson Wildlife Sanctuary, as per the guidelines of the
government of Indla, Ministry of Forests and Environment, New
Delhi dated 19,12,2012, the proposal Is required to be sent to
Standing Committee of Natlonal Board for WIdlife after getting
approval from the State Baard for Wildlife,

Agreeing to this proposal, Board approved

to send this project proposal to the Standing Committee of
National Board for Wildlife,

Item No: 3.7 Regarding granting permission to hunt wild
' animais within the Air Force Station.

The Board was informed by the Financia!
Commissioner (Forests) that the natification for Issuing hunting
permits a‘t Air Force Stations to prevent damage to aircraft,
equipment and employees of Alr Folrce by wild boars and Blue
Bulls has been issued.

It was brought to the notice of the Board
that this is only for the information of the board, So board

members took notice of it.

Ttam Mo: 3.8 Regarding limited hunting of wild animals.
The Board was informed by the Chiel Wildhfe
Wardon, Punjab that the Divisional Forest Officers and Sub-
Divisional Officers (Civll) were autherlzed by various natifications
vs iseue the permit for the limited hunting of wiid animals (Wikd
buar and Blue bull) In the state Lo prevent devastalion of farmers’
rrops. Tins himited hunting pohicy Is applicable In the entire state
cAcepl Abohar and Faglka, Bul how, 1L has came Lo the notice of

ihe Forost ¢
| Forust and wildiite protection Depariment that Nlegal hunung
ol vild anj s e
e animals 1s being done by hese hunters under e quise of
15 permilt ;
Permlt and two such casos have come to light In Ropar

rs kllled two lcopards by guns
land of these hunte

Wildlile Division Where lwo poache
even though (e

I's 15 nol even close to this

20
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- arca. Apart {rom this, in another rase, barking deer and wilg boar
were hunted Inside the lorest area by these hunters,

The Inspector Genaral of Police (Crime), Punjab
requested that a training v the Police Department regarding the
wildlife (Protection) Act should be
' vildlife
this regard, Chief Wildiife Warden, Punjob assured that this
training ta the police department will be given in near future.

After consideration by the Board, the

t_educate themn

following proposed conditions were approved:

, Series ‘Priar Conditions | Proposed Conditicns
No:
1, Permit far limited [ The permit for limited huntfng

hunting tc the aggrieved | should be given only to the
Ifarmer ar the hunierjaggrieved farmer  sulfering
J.-:u.n:l';c:rized by him. fram loss of crops and not to
L . any other person or hunter,
"2, fThe hunted animal can ! The hunted animal will be the
be taken by the hunter!Government property and not
' for his own Use. of the hunter.
Use 7mm calfber riffe or|Use of only 315 bore for
.12 bore gun for hunting.. | hunting shail be permitted.

i3_

Regarding ban an fishing,

it was brought to the notlce of the Beard by the
ChIef'Wildlire Warden, Punjab that the plan for release of gharials
in Beas Conservation Reserve was drawn up in the year 2017
under which 94 gharials have been released in three phases and
baced @n Lhe breeding status,. it may be necessary to rclease
more gharlals by the department in future. Along with this, the
Indus Dolphin, Olfter and Turtles are also found in the Beas River,
which are fisted n Schedule toof Lhe Wiidiife (Proleclion) Act,

Item Ng: 3.9

1977 and are In lhe endangered list. Apart from this, the Indus
Rt I:}olphln has nisn been given lhe sralus of Stale Aguatic
Anirnal by 1ha Stale Geventionl, :
The Goard was informed that under the deas
ﬁw.-r repuvenallon program, flsh seedlings have also been released
. 0 . Cunmercial fIshingrmwilamoto onlynareste: an: imbance -n
:qsf’lfn Bladivarsity hul will alse endanger dalphins and other
inif;';:”ipa:rtu;ii; mchtt:nccs of getting caught in fishing nets wil
s, the Board was Informed that If a%
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sehedule- 1 apnal gets eanghl n nets ele, then i e iy &
wislation of the WHdiife (Proteclion) Act. The Board wan Alno
atormad thal fishing with fishing llnes In Use tributaries hy Im;nj
comnunitios (o livelihood shall continue os such.

Aftar constdering the above situatlon, the Beard
agreed o permanently ban fishing within the boundaries of Goas
Consorvation Roserve and alse structed that the Wildhie
PDepatiment will nel stop fIshing heyond lhe Beas Consorvation
Resarve bourxdary.

The mecting ended with thanls to the Chairman
and e membars by the Chief WHdlife Warden. )uw’)

s e
P

“ ot W?Y

. Fo;i:;st Range*%t\ﬁcer

Wildlife Harike
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Government of Pupjab

ent of Farests and Wilg(jte Preservation
pepartm (Forest Branch)

NOTIFICATION

mgrzm?'”'ﬂ 13041/ 'sl"’ i Chandigarh, dated the 34 (9] 2%

the GOVEMNOr of Punjab is pleased 1o constitule the
rﬁentﬂl Flows Working Group with following composition;
1.:0"- o

s Chiei Conservalor of Foresls (Widie) and Chief Chairman
P.:::jgingarden Punfab : _ -
. W. Derlsa:ment of Fisheries, Puniab ::le'.:gi;
o Agneuiture, Punla
%r. lirigation, Punjab Mermber
%inw. BEMB, Punjab Member
,—%‘;ﬁ,ﬁ?ﬁr, Dapartment of Waler Resources, Punjab Mamber
. * #=azior, Remote Sensing, P.AU., Ludhlana Member
~Gractor, Rivers. Wetlands & Water Policy, WWF-India _ Mamber
s Glanjall Kanwar, Seniof Projgct Qfficer, WWF-India Member
= Thel Conservalor of Forests (Wildlife), Punjab l Member
i Secretary

The mandate of the Group Isup study all aspects associated
»2: Beas River Ecosystem and lo develop a framewark for maintzining
swoamental flaws in the river to maintain its ecological integrity and

euute security of ils aquatlte Iife) within & period of one year from the
£ 6l notification. ~
N

Dr. Roshan Sunkaria, 1AS
Financlal Commissioner, Govt, of Punjab,
Departmant of Forests and Wildllfe Preservation.

5. 4NM32017-FT-5/ { T OJIY )J(. i,randigarh dated 20| 8 2447
by A copy is sent to fha followiflgs for informalion and further
A galion:.

B 1)

“" Princinal Chiaf Conservalor of Forasls (WHdifa) and Chist Wiita
Hatden, Punjab,

foﬁcior end Warden, Deparimant of Flsherles, Punjab,
(,"&ﬁ-{n Agticuliure, Pupjaty, '
Cef Engineer, rrigalion, Punjab,
Wl Engineer, BBMD, Punjab, .

= i: LI’ Nifinar, Deparimont of Waler lesources, Pynjab,
L6 }iftc}"f «HRemols Sanging, 1AL, Ludhinna,

¢ m‘-"’_ﬂ Rivars, Wollands & Walor Policy, WWF-India,
1o chtéﬁ':‘a.“lﬂll Kany/ar, 8anlor Projec! Offlar, WWF-Indla,

Oheevator of Forasta (Wildilfe), Punjob.

gt T o P ank Y

<8 i 1414- - - Departmant of Forests and Wildlita Preserve
EATHEV

\G--&ﬁﬂ"{*
Forest Range Officer

Wildlife Harike
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femm fi e 6T Ut @ Wi ¢ S e e e wd aeatar A ;'
fefer@as (voT) @ gant € wrse i ’ ‘ |

TTE: HEGE SRS &0 fgEagas (NGT) & gan it 05-02-2026 (0A No. 1158/2024}, (Indus
River Dolphin in Troubled walers} W3 € 87 weRa, dad /it 37, odtet v Uz &, 32770 st 1s-

0&-2026

Gudas rivs R 3 B vt I wu § Bfir mer d & e SEeS 95
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Dolphin, Gharisl and Ouer TSein? #Egs-1 Y e yse I I fim d wmseud @
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=& ¢ & e olewr ’e Ao-Aw & gdfeor s ie-ve S3fer Bem TE-yEd (minimum
environmentzl flow) BS8TS S9E T U9E S5t AR T A BUT 3 Tfinf 1P indus River Dolphin,
Ghariz! , Cmer W2 € HE-m5 98 we Ky 90T ©8 A8 AT’ § 59TV T TR W HEhE NGT
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)
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1?5?3" 1 S
ALiE, Bk : ‘j,f

Tl I fefer § gum w3 SFST aeTE R SW e 9 -
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2. wEree! e, T devs 3, fedrug § 9 & fsfir wrer 3 iy fomem Sfave @ uret
= vie-de BFfe fa@am HE-Y=Y (minimum environmantal flow] FaRErg duE 5 @y
st ¥ g & duw dist me o 3wt o alor =3 A gy w3 guz I wdtw
YR Indus River Dolphin, Gharlal w Otter 3 s 7 i)

3. @l e A g (Rt s, odia G G @ d3a & 32/ firdt 15.04.2026 2 TS R 39
fesfient e fa fignarst s dimadons g miva ) 7 fa urel @ Qe wer we e nid
98 7 A e A e 3wl 3 Gy wa ud 2 Bes 3 marey fraaed o v wa
T faltae MzE weny 308 waldt wend m) e femrr efimr By wdt o S deer 3
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Department of Forests and Wildlife Preservation, Punjab
Office: Divisional Forest Officer, Wildlife Division, Ferozepur
Malwal Quadim, Moga Road, Ferozepur
Email: dfowildlifeflzr@gmail.com | Phone No: 01632-291282

To
Chief Engineer,
Bhakra Beas Management Board,
Talwara.
Letter No: 22  Date: 16.4.26

Subject:  Regarding maintaining the appropriate water level in the Beas
River and compliance with the orders of the Honorable National
Green Tribunal (NGT).
Reference: Honorable National Green Tribunal (NGT) order dated 09-02-2026
(OA No. 1158/2024), (Indus River Dolphin in Troubled waters) and
Forest Range Officer, Wildlife Range, Harike's Letter No. 32/H dated
15-04-2026. . :
With regard to the subject and references cited above, it is written to you.
that as per the instructions issued by the Honorable National Green Tribunal (NGT)
in the said case, it is extremely essential to maintain a regular and stable
environmental flow for the protection of équatic life and their natural habitat in the
Beas River. According to reports of the Wildlife Institute of India (WII), the river
system is being affected due to fluctuations and low discharge of water from
dams/barrages, which is posing a threat to the existence of Schedule-1 species such as
the Indus River Dolphin, Gharial, and Otter. These aquatic animals depend on the
continuous flow of water, which is being impacted by low discharge. Therefore, you
are requested to kindly maintain the minimum environmental flow required in the
Beas River for the protection of aquatic life so that endangered species like the Indus

River Dolphin, Gharial, Otter, etc. along with other aquatic life, can be saved and

compliance with the orders of the Hon’ble NGT can be ensured.

Sd/-
Divisional Forest Officer,
Wildlife Division, Ferozepur.

True Translated Copy
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.y
Endst. No. ........ovnene. Date..coooervanrnieaiainnn
" A copy is forwarded to the following for information and necessary action:

1. Conservator of Forests (Wildlife), Parks and Protected Area Circle, Punjab.

2. Executive PEngineer, Harike Canal Division, Ferozepur, sent with the
instruction to write to higher authorities to maintain the minimum

environmental flow of the Beas River water so that aquatic animals and
endangered species like the Indus River Dolphin, Gharial and Otter can be
protected.

3. TForest Range Officer (Wildlife), Harike, Sent in reference to their Letter No.
32/H dated 15-04-2026, with the instruction to patrol the Beas River
Conservation area to ensure that there is no loss of life of fish or other aquatic
animals due to falling water levels. Constant monitoring of the water level must
be maintained, and a compliance report must be sent to the Divisional Office. If
the water level in the Beas River decreases, this office should be informed while

coordinating with the Irrigation Department.

Divisional Forest Officer,
Wildlife Division,
Ferozepur.

MTW& Qo\( '
LUedn

Forest Range Officer
Wildlife Harike

True Translated Copy
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No.l/1362344/2026
Date.07-04-2026

femr Launch of Rangewide Estmation of Riverire and

Estuarine Dolphin- 2"9 cycle in Punjab.

(Wil 28 yuz S et 30.03.2026 & anft I fsfmr wer 7 fa Wil
#ApprovedByName#

CONSERVATOR OF FORESTS (WILDLIFE)PPA CIRCLE-CWLW
07-04-2026

Conservater of Farosta (Wil s

Parkh & Protected Aroan Cirgley
Puynjel, Chandigarh,

Fald



To,

Subject:
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GOVERNMENT OF PUNJAB
Department of Forests and Wildlife Preservation
Office of the Chief Wildlife Warden, Punjab

Van Bhawan, Sector-68, S.A.S. Nagar
(Technical Branch)

Divisional Forest Officer (Wildlife)
Ferozepur.

No. 1/1362344/2026 Date: 07-04-2026

Launch of Rangewide Estimation of Riverine and Estuarine Dolphin
- 2nd Cycle in Punjab.

Regarding the subject mentioned above, a copy of the email dated

30.03.2026 received from the Wildlife Institute of India (WII) is being sent to you with
the direction that necessary cooperation be extended to the WII team.

#ApprovedByName#

CONSERVATOR OF FORESTS (WILDLIFE) PPA CIRCLE-CWLW

07-04-2026

Sd/-

Conservator of Forests (Wildlife)
Parks & Protected Areas Circle,
Punjab, Chandigarh.

owr ramadeded Cu\) \bf
“in

Forest Range Officer
Wildlife Harilke

True Translated Copy
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Launch of Rangemde Estlmatlon of Rwerme and Estuarme Dolphm 2n
in Punjab néa

Dr. Vlshnuprlya Kolipakam <vishnupnya@wn gov.in> Mnn Mar 30 ZDZE ai '?‘ 4 FM
Ta: cwiwpunjab@gmail.com

Ce: dfowildiifefzr@omail.com, ganwar@wwiindla.net, suresh@wwiindia.net, vineatsingh@wii.gov.in, Vineet Smgh /\w

<vingel8990@gmail.com>, Sunny Deori <Sunnyde0r|@gmall com>, sammahiyashrig@gmail. com

| Iy

vishnupriva Kolipakam, PhD %d-vjy
Faculty, Dept. of Animal Ecology R Cc»nser'vatmn Aiolopy

Wildlife Institute of India, Dehradun

Phone: +91-135-264RZ02

PR

b Lnum:h of Rangewlda Estimatiun uf Rwanne and Estuadne Dalphin — 2nd Cyele in Punjab.pdi
335K

hitpsfimail.google com/malifu/2f7ikelcheefcBatviowaptlsearch2ali8 patmmsgid=m sg-1186109667 1130491625 Rsimpl=msg-F 186 109667113049. .. 1M
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_ Wildlife Institute of India i i gom
fAn htnnnmus insiite sidac Kinlsiry of Emvlianment, Forest & Climate Chang, Gevt, of indix] ' ff.‘?ﬂzﬂz}‘_ k;ahntsau _

Wl o sPost Box Ho. 18, T, SR/ Chandraliant, Benratun » 24200, T, wrores i minane, TR
Date: As per E-sign
Ta

Principal Chief Conservator of Forests (Vyildiife), & Chief Wildlife Warden
Forest Complex, Tewer No. 2, 2nd Floor, Secror-68, S.AS. Nagar.
Enizil- ewlwpunjab@gmall.com

Subject - Launch of Rangewide Estimation of Riverine and Estuarite Dolphin — 2nd Cycle
in Punjab

Ref: 1- WIUVK/Rangewide_2-Part{1)
H- E. No. WL-34-3/2020-WL (Part-20) (Part-1) (E-273453)

Sir,

As you are aware, the Wildlife Institute of India (WII), undar the acgls of the Ministey of Environment,
Forest and Climare Change, Government of India, in collaboration with State Forest Departments and
partner NGQs (WWHF-India, in Pinjab}, has been implementing the Rangewide Estimation of Riverina
-and Estuarine Dolphin as a flagship scientific initistive under Project Dolphin. This natiorally
coordinated effort aiméd at generating robust, comparable, and policy-relevant data on the
distribution, abundance, habitat use, and threats to riverine and estuarine dolphins across their entire
finge in India, using standardizad scientfic protocols,

T e et PR AT 1Y KL T TR R b T P ] Llll.uqi,
Ih s cofiEA™Er the Swre of PoF %HJ atiich supporté ane of the hast fportant river dolphin
populations tndus river dolphin {Flatanista minor) in the country, has been planned in coming fleld
sessions, constdering river conditions and logistical feasibility:

SL Ng Phase River Tentative Dates
Beas (Marhi Panuan Bridge to Harike
Wetland) and Sutlej (Shaheed Udham
Singh Bridge to Gurudwara Gupesar
Sahib Ji)

l- Phase — | 08-04-2026 to 17-04-2026

Prior to the commencement of the field surveys, Wl proposes to organize capacity-building and
training workshops far Forest Department staff on standardized dolphin monitering protacols. The
trained participants will subsequently participate in the rangewide dolphin survey in their respective
districts when the WII survey teams cover those stretchas, thereby ensuring uniform daca collection
and enhancing the tachnical capacity of the State Forest Department for long-term dolphin monitoring.

“SI:No- TralningVenua  Tentative Date o District-coverad. :
Gurdaspur. Amrltsar, Tarn Taran, Knpurthala,
1- Firozpur DSTM-ZDZE Firozpur, Jalandhar and Moga

Tao ensure smooth amd effective implementation of the sur\rey. support from the Forest Diepartment
is kindly requested on the following aspects:

. Tl A K 81 T XTI, 25401V A0 e fFax s D135-2R4N T H-ferdEmalirwii@sit gow 3r-or Wabstte wew il govin Yiittter: @wilefHiciald

T T T R e e S A S T A S S At
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S ‘Wildlife Institute of India 7ﬁwu-—”’§
'[Afl Autanamoti lustliuta sxder Minlstry nf&ylmmnt, Forssl & Clmatd Ghange, Guvt. et ladia) A%%dh:‘lg?‘mtsav
Wit o Past Bua No. 18, Ty, ST Chabdeabiont, Sshewdun - 26001, SRS, WITEF tamkhend, INDIA.

'}- Cooidination and Nodal Support -~ We have highlighted the districts aleng with the
torresponding river stretxches prapased to be. cavered under the survey. The: Nodal Officer
is kindly requested to share the details (name, contact information, etc) of the current
Divisional Forest Officers (DFOs) of the concerned districts, inform and involve them
regarding the forthcoming rangewide survey, and request the respective DFOs to ensure their
participation. This may include neminating 2 Range Officer to coordinate with and assist the
WII survey teams during field operations, as well as deputing staff to participate in boat-based
surveys within their respective jurisdictions,

2- Capacity Building and Training - The Farest Department js requested to encourage the
participation of its personne! in WII's training and orjentation programmes on dolphin
monitoring protocols. Further, during the |st Rangewide Dolphin Survey, the Punjab Forest
Department was provided with dolphin monitoring instruments with technical support from
WII; it is requested that these instruments be ugdiised during the 2nd eycle of the survey. In
case of any technical or operational issues, the W team will provide necessary guidance and
support.

3- Logistical and Field Support - in river stratches, the Wil survey teams may require
logistical and on-ground support from the Forest Department, including provision of suitable
venues for condueting training programmes (as per availability), boats and engines along
with experienced hoat staff for designated survey stretches; ladging facllities in Forest Rest
Houses or other departmental accommeodations (subject to aweilability). and manpower
assistance in the form of forest staff, guards, or baatmen famillar with the local river sections,

We look farward to your continued support for the successful Implementati_‘on of the Rangewide
Estimation of Riverina.and Estuarine Dolphin — 2nd Cycle in Uttar Pradesh. Ms. Hiyashri Sarma-will be
the nodal person for the survey and Dr, Vineet Singh (9412B516%0, 828836941,

vingetsinght@wii.govin) will be co-ordinating the averall exercise.

KOLIPAKAM  cnlivermmmsn
VISHNUPRIYA {haee 0o

Dr. Vishnupriya Kolipakam
Scientist-E & Project-In charge

Copy ia:

s Divisional Forest Officer (Wildlife), Nodal officer, Malwal Qadim, Ferozepur, Punjab.
dfowildlifefzr@gmail.com

s Ms Geetanjall Kanwar, Senicr Coordinator, WWF-Indla Bharatpur Project Office, Keoladeo
National Park, Bharatpur — 321 001, Rajasthan. Email : ghanwar@wwfindia.net

«  Mr. Suresh Babu, Director -Rivers Wetlands and Water Policy, WWF [ndia, Email:

suresh@wwiindia.nat
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DFO Wildlife Ferozepur <dfowildlifefzr@gmall.com>

Updated Dates and Times for Training
1 message

Dr. Vishnupriya Kellpakam <vishnupriva@wii.gov.in> Mon, Apr 13, 2026 at 10:04 AM
To: cwlwpunjab@gmail.com

Cc; dfowildlifefzr@gmail.com, gkanwar@wwiindia.net, suresh@wwifingla.net, Vineet Singh <vinectsingh@wii.gov.in>,
Sunny <sunny@wii.gov.in>, "Dr. Abdul Wakid P Dr Vishnupriya" <wakid@wii.gov.in>

Dear Sir,
After due discussion with DFO Ferozepur, the updated tima and dates of the Survey and Training are as
follows:
SL.No Phase River Tentative Survey Dates
Beas (Marhi Panuan Bridge to Harike
Wetlland) and Sutle] (Shaheed Udham §
1- Phase —| Singh Bridge to Guiudwara Guptsar Sahib 20-04-2026 to 26-04-2026

J)

Prior to the commencemant of the field surveys, Wl proposes to organize a ene day capacity-building and
training workshops for Forest Department staff on standardized dolphin monitoring protacals. The trained
participants will subsequently parficipata in the rangewide dolphin survey in their respective districls when the
WII survey teams cover those siretches, thereby ensuring uniform data collection and enhancing the technical
capacity of the State Forest Departmant for long-term dolphin monitoring.

Training

Sl. No Tentative Date District coverad
Vanue

1. Hariks Interpretation 18-04-2026 ' Gurdaspur, Amntsar, Tarn Taran, Kapurthala,
Centre, Ferozepur Ferazepur, Jalandhar and Moga

We are In conversation with the Nodai Officer and WWHF-India to ensure that the training and survey are
conducted smoothly,

Regards
Vishnupriya

TReuat Co¥>‘3/
Vishnupriya Kolipakam, PhD {w}\
Faculty, Dept. of Animal Ecolagy & Conservation Biology
Wildlife Institute of India, Dehradun Forest Rang_e Officer
Phone: +91-135-2646203 © Wildlite Harike

tTofl . 16-04-2026, 11:5
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Forest Range Officer
Wildlife Harike
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Government of Punjab

Ameyune R ~10

36

Department of Farests and Wildlife Preservation
0/0 Chief Administrator, Purijab State Wetlands Authority
-cum- Chief Wildlife Warden, Punjab

Email: cwlwpunjab@gmail.com
No:__2938-95.
To -

1. Secretary in-charge, Govt, of Punjab
Department of Environment,

2. Secrstary In-charge, Govt. of Punjab
Cepartment of Urban Development

w

Secretary In-charge, Govt. of Punjab
Department of Rural Development

4. Secretary in-charge, Govt. of Punjab
Department of Water Resources

5. Secretary in-charge, Govt. of Punjab . -
DebartmemrofAIsheplag e imim b Meoaendt ~mwe

6. Secretary in-charge, Govt. of Punjab
Department of Flood Control

7. Secretary in-charge, Govt, of Punjab
Department of Tourlsm

8. Secretary in-charge, Govt. of Punjab
Department of Revenue

9, Director, State Remote Sensing Centre,
Luchiana

10, Member Secretary,
State Biodiversity Board.

11. Member Secretary,
State Pollution Control Board

12. Additlonal Principal Chief Conservator of
Forests, Regional Office, MoEFRCC, Sector 31,
Chandigarh.

13. Birector,

wildlife 1nstitute of Indla, Dehradun
14. Director, WWF-~Indla

Rivers, Wetlands and Water Policy,
—’ 15. Director & Warden,

Fisheries Department, Punjab
16. Chief Afchitecl:, Punjab

ruresls, KEQIONal UINCe, MaRFFAET Caekaw. 24

Member
ex-officio

Member
ex-officio

Mernber
ex-officio

Member
ax-officio

Member
ex-officlo

Member
ex-officio

Member
ex-officio

Member
ex-officio

Mamber
ax-officio

Mermber
ex-officio

Member
ex-officio

Member
ex-officio
Expert in Wildlife
and Wetland
Expert

in Hydralogy
Cxpert

in Fisheries

Export
in l-ﬂl‘ldscape
l“'i-mnlng
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17. Heaqr Pepartment of Economics, Expert In Soclo-
Punjahi University, Patizla. Economics

18. Mrs, Gitanjali Kanwar, Coordinator,
WWF-India, Harike.

Dated:_Jd: 1. 95

a ! Subject: Minutes of 3™ Meeting of the Punjab State Wetiands
Authority (PSWA).

Co-opt
Member

Reference This office Letter No. 2343-60 Dated 18.09.2025
* Kk

With respect to the subject cited above, please find enclosed
herewith minutes of 3™ meeting of PSWA held on 25" September, 2025
(Thursday) at 12:00 PM under the chairmanship of Hon'ble Minister of
Forests and Wildlife Preservation-cum-Chairperson, ,Punjab State Wetland
Authority at Conference Hall, 7 Fioor, Forest Complex, Sector 68, S.A.S.
Nagar for your kind perusal piease.

Encl. As above

! !i
Chief Adm?njé'trator, PSWA
cum- Chief Wildlifa Ward%,
Punjab, 5.A.5. Nagar,

L AP
Endst. No. aﬂﬁng? Dated:_aa « la.éf < At
A copy is forwarded to: .
1. Private Secretary to Forest Minister, Punjab for the kind

information of Hon‘ble Minister of Forests and Wildlife
Preservation-cum-Chalirperson, PSWA,

2. Private Secretary to Adminsitrative Secretary {Forests) for the
kind information of Adminsitrative Secretary, Government of
Punjab, Department of Forests and WIlidlife Preservation and
VYice Chalrperson; PSWA,

-

f
H

\

Al
2 ; d

Chief AdminjStrator, PSWA

cum- Chief Wildiife Warden,
Punjab, S.A.S. Nagar. é@hnqr.hlm'

Encl. As above

. 5 K
endst. o, _ 3958268 Dated:_32:14.25 A&

A copy along with minutes is sent to the followings for
information and further necessary action:

1. Divisional Forest Officer (Wildlife), Phlllaur/Ropar/Ferozepur/
Pathankot and Patlala.
3 Divisional Forest Qfficer (T), Mansa/Sangrur/Ferozepur/Muktsar
' and Amritsar. : i

Encl. As above IJ;})\,—/

Chief Admlniétrator, PSWA

Iq_‘um- Chilef wildlife War%en.
unjab, 5.A,5. Nagar. \Aul.:;




~Punjab § . , .
Chairmanship of Hon'ple Forej tate Wetland Authority [PSWA)} under the

st Mi .
Punjab held on 25,08 2025 Minister, Department of Forests and wildlife,

The Third meet;
ird meeting of Punjab State Wetland Authority (PSWA) was held

under t 5 . )
w-m;f hi Ch.alrmanshm of Hon'ble Forest Minister, Department of Forests and
ndiite, Punjab on 25,09.2025 at 12.00 PM in Conference Hall, Forest Complex,

SAS.Naga r. The ‘Iist of Participants of Officers/Officials who attended the meeting
iwclosed at Annexure 1.

.The meeting commenced with the warm welcome extended by Chief
Wildlife Warden, Punjab {Chief Administrator of the State Wetlands Autharity), to
the Chairperson, members of the authority and other invitees.

tem No, 3.1 " Leave of Absence

The meeting started with the chair acknowledging the absence
of members unable to attend this meeting and granting them leave of absence.

| rSARINGAR ... Ground Truthing and Demareation SrNeRne boundartes by -
Digital mapping as per the directions of Supreme Court

Supreme Court of India Vide its order dated 11.12.2024 in WP
(C) No. 304/2018 Anand Arya Vs Unian of india along with WP {C) No. 302/2020-
Vanashakti Public Trust & Anr Vs Unjon of India & Anr has directed each of the
State/UT Wetland Authorities to complete ground truthing as well as the
demarcation of wetland boundaries of each of the Wetlands by Space Application
Centre Atlas (SAC Atias), 2021.

in this regard, the authority was apprised that SAC 2021 atlas
identified a total of 1143 water bodies with an area of 22.25 hectares in
Punjab.Status of existence or non-existence of water bodies listed in the SAC
Atlas, 2021 for 1143 waterbodies was completed in 2024,

The ;uth_qrity__mas further informed that the ground-truthing,
boundary demarcation and digital mapping of the identified wetlands were
carried out in coordination with the concerned stakeholder departments under
the guidance and evaluation by the District Wetland Committees in line with the
directions from the MoEFCC and orders of the Hon'ble Supreme Court. The
dataset of waterbodles from 23 districts shows waterbodies ranging from as low

o as E‘z district Malerkotla to as high as 138 In district Bathinda. The highest

PRumber of waterbodies are recorded from districts Bathinda {138}, Sangrur {105)

[

. and Mansa {107).

38
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| “emNo.3.3  Recommendations from District Wetland Committees

. The authority was briefed by the Chief Wildlife Warden, PU nj:a:
that, so far, a total of 73 wetlands have been recommended by the respectl;
District Wetlands Committee to be notified as Wetlands under the Wetlands

Rules 2017.

) District Wetland Committees have prepared brief documents
and health cards for respective waterbodies and have recommended foilowlr}g
waterbodies for further action and notification. These waterbadies are located in
following districts Fatehgarh Sahib (12), Mansa (10), Fazikla (8),Barnala (8},
Muktsar Sahib (7),Moga {6), Kapurthala (4), Sangrur {5), patiala (3}, Ferozepur {3},
Amritsar (2), Faridkot {2} and Jalandhar {2).

S.N. | Name of wetlands Area (Ha) | District
1 Veniyeke 2.940 Amritsar
2 Tut 5.810 Amritsar
3. |Badbara . . 5:340 | Barnala wrsrRETYIRtIANGs
4 |Xalekel 2.500 | Barnala '
5 I[Rajia 27980 Barnala
6 Cheema 2.630 Barnala
7 Pakhokae 2.993 | Barnala
g8 lKattu 7.850 | Barnala
9 Badbar 2 4,180 Barnala
10 Kaleke 2 2,450 Barpala
11 Alal 2.810 Sangrur
12 | Chelan 6.410  |Sangrur
13 Hari ke 2.370 Sangrur
14 Ghanouri 2.550 Sangrur
15 Badshahpur 2.910 Sangrur
16 Dhudhi 2.230 Faridkot
17 _ | Dhurkot 2.330 Faridkot
| 18 [Khote 2.000 Moga
L 19 |Kussa - 2.380 Moga i
{f_ 20 | Gholia Kalan 2.430 Moga
|21 Raunta 2.910 Moga
[ 22 |Sekha Kalan 1.870 Moga
___:3 |' :maisar N 4,000 Moga
-— u T e
T Kurpaai:raala ;ég{) Sri'Muktsar Sahip
26 | izhanekiDhab 1.593 > Muktsar Sahib
27 Khokhar ' 2.500 Srl MUktSEI’ Sahib '
28 | Kotbhai 2-500___ Sti Muktsar $ahib
29 |Faqarsar —;2-:500 Sr! Muktsar Sahib
30 | Chibbranwali 2'500 | 2r Muktsar Sahib
31 Bhamme Kalan 3'3 -—SI-I_M_U_I_(EGI' Sahib
32 {Balewala 1‘700  Mansa
770 Mansa
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33 _ | Bhadurpur 3.200. | Mansa
34 | KotDharmu 5400 | Mansa
35 | TalwandiAklia 2970 | Mansa
36 | KaramgarhAutanwali 3,280 Mansa
o3l | J2Waharke 3.200 Mansa
38 | Biroke Kalan 1 4D.000 ] Manea R
39 Kotra o 3.160 Mansa
40  § AtalakKhurd 2,810 Mansa-
Mgy, [fﬁ_f;;' Lalle 3,170 Ferozepur
'l {42) [ Pandorikhatrian 2.280 Ferozepur
{43 * | Sunehar 2.920 Ferozepur
44" | Raipura 3.130 Fazllka
45 | Nairanpura 2,350 Fazilka
46 | Rajpura 2.550 Fazllka
! 47 Kubban 3,570 Fazilka
48 | Sayadwala - 2,960 Fazilka
49. | DanewalSatkosi 2.680 Fazilka
50 | ChuriwalaDhana 2.750 Fazitka °
51 | Jamalgarh 3,510 Fazilka
52 | Gurdialpura 2.510 Patiala
53 Karhali 3.970 Patiala
54 Balbehra 3.400 Patiala
55 |Apra 4.000 lalandhar
56 Anihar 4.500 Jalandhar
57 | Talwara 2.000 Kapurthala
58 Raipur PirBakshWala 2.500 Kapurthala
59 _ | Bariyar 3.600 Kapurthala
60 Kolinwal 1.200 Kapurthala
61 Mehamdigur 1.500 Fatehgarh Sahib
62 | Chhlerhi Kalan - 1.150 Fatehgarh Sahib
&3 Pola ' 1.040 Fatehgarh Sahib
{64 |Behlolpur 1.420 Fatehgarh Sahib
|65 [ChunniKalan 1.550 Fatehgarh Sahib
. | 66 fKOtIB_ ' 2,400 Fatehgarh Sahib
T Y shnghigfes {3300 | At Bartsahi]
|68 [lakhanpur 0.490 _ | Fatehgarh Sahib
|69 | Mahmudpur 2.240 _ | Fatehgarh Sahib
F?O [ Badauchhj Kalan 1770 | Fatehgarh Sahib
L;; II ?a}]:i;ana 3.000 Fatehgarh Sahib |
3.970 Fatehgarh Sahib

The authority advised that districts fike Bathinda
Ludhiana, Malerkotia, Rupnagar, 5.A.5. Nagar, J
1o enhance their efforts by identifying and rec

withw‘ helr respective districts.

Gurdaspur, Hoshiarpur,
5.8.5 Nagar and Tarn Taran need
ommending suitabie water bodies

G
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juested the authority that the waterbody at Power House, Sujanpur is already

notified as Protected Forest under the Forest {Conservation) Act and therefore it
15 not recommended for declaration as a wetland.

After deliberations, the autharity decided not to declare waterbody
of the Power House Sujanpur {PBO00903) as wetland and remaining 72 water
bodies were given approval to be declared as Wetland.

On the recommendation of the Chair, the benefits of declaring water
bodies as wetlands along with the proposed interventions in these wetlands,

were presented to all members and participants. The proposed works included:

Wastewater treatment in village ponds and the treated water could be
utilized for irrigation, supporting soil conservation measures.

. Restoration of waterbody outlets
) Promotion of fish rearing
. Enhancement of tourism facilities

Install seating, pathways, and observation points and use of eco-friendly
structures like bird perches or butterfly gardens to enfiance aesthetic
and ecological value,

Active community engagement in these waterboedies and involve iocal
residents In pand maintenance and monitoring.

Local students would be encouraged to undertake scientific research on
aquatic flora and fauna to enhance knowledge and conservation efforts.

Al these efforts will also lead to the improvement of the aquatic
biodiversity and recharge water leveis.

It was also clarified that the ownership of concerned water bodies
will remain the same as before declaring the wetland. The activities to be

prohibited, regulated and promoted in the waterbodies will be prepared in
coordination with the panchayats, '

Superintendent Engineer Ground Water, Department of Water

Resources, Punjab raised a query whether after th i
' e declaration of w
would be any b of wetland there

; dan on desiltiqg in these waterbodies to which Chisf wiidlife
Warden explained that there would be no ban on desiiting

Hor'ble Chairman expressed their vi
eir views tha .
Community Reserve in District Pat hat Keshopur

hankot should be .
g:gzzesb“k: f‘”" boating facility, board Walk, Cazzéi,dsfnzll?cpiiﬁ;t
Divisional VF onble Chalrman, Chief wildiife Warden, Punjab dire
e ..abn oresf; Officer (wildlife) Pathankot to conduct feasibili
y fatlon with Tourism department sq that th sibility
eveloped for Tourism, ' € area should

Miani
ourism

etc. As
cted to

41
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Regarding the approval of Integrated Management Plan of
A4 Beag Canservation Reserve

Chief Wildlife Warden informed the authority members that an
nagement Plan of Beas River Conservation Reserve which is also
declared as Ramsar Site is 'prepared with a five-year budget requirement INR
35.45 crores and after the approval of the authoﬁty it will be sent ta the Ministry
u@fﬁnwranment & Forests for funding under the National Plan for Conservation of
Aquatic Ecosystems (NPCA). Once reviewed and subported, the IMP will serve as
the gulding document for coordinated action by the Forest Department, scientific
institutions and civil society partners to ensure the ecological integrity and long-
term resllience of the Beas Conservation Reserve. It was also Informed to the

authority members that this plan emphasizes a holistic, multi-sectoral approach
and the key activities of the IMP. will include:

Integrated Manag

i. Desilting of the wetland as part of habitat management, supported by
empirical evidence on sediment load, hydrological dynamics, and ecalogical
thresholds and in.compliance with ecological and regulatory requirements.

fi. improving the hydrology and the catchment area management for reducing
siltation and controlling soil erosion,

iii. biodiversity conservation (including enhanced research and monitoring},

iv. pollution control, ) .

v. sustzinable tourism & recreation — promoting eco-tourism, nature
education, and regulated recreational use of the Jake and strengthening
inter-departmentz! coordination and compliance with legal framewarks
After the deliberatian the authority gave its approval for the integrated

Management Plan of Beas River Conservation Reserve for sending it to MoEFCC.

1. UBRSHTINE. A ThE wiatland =ae rard af hohital mmanamarmant cosnartard hae

Item No. 3.6 Any Other item with the permission of the Chair

1. Review of pending declarations of waterbodies as wetlands by District
Wetland Committees.

Chief Wildlife Warden instructed the Divisional Forest Officers who
have not recommended any water body and also directed to the concerned
DFOs that they should meet the local community/Panchayat to clear their
doubts regarding change of awnership of land, ongolng activities etc and to
make them aware about the positive advantages.

a1, of Floods on the major wetlands:

Nangal, Répar, Marike and the Beas River Conservation Reserve were
discussed stating that they were subjected ta high slit depaosition, while,
flooding also facilitated the mass dispersal of Invasive aquatic weeds,
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- particularly water hyacinth (Eichhornia crassipes), which accumulated in
large volumes in wetlands such as Kanjli and Harike, The participants were
informed about the rescue operations carried out across multiple wetlands
almed at protecting and safeguarding affected wildlife and people.

The meeting ended with the vote of thanks to the Chair.

& e sk o u:;**
TR SRy

Wg\
Forest Range Officer

Wiidlife Harike
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